
OEEICE QF TI-IE PRINCIPAL DISTRICT & SESSIONS JUD_GE
SOUTH DISTRICLII, SAKET COURT COMPLEXCNEW DELHI

ORDER

With the approval of Ld. Principal District 8: Sessions Judge, South, posting 8: transfer of following
officials are hereby made with immediate effect:

JA South, Saltet Courts, New Delhi. New Delhi
(EC: 67425583) (iq_addj_tiort,tn elrqidv t7IS$[g_|g_¢_(l woLk__0[

Evening f"@1151].

5-"<1 lhfame of the Offfciafsi 7 From p To p

1. Sh. Ajay Kumar Singh, JA in the Care Taking Branch, JA in the BMC, South, Saltet Courts,

Note:

- Aforetnentionetl official is hereby ‘Stand Relieved’, with immediate effect, from his place of posting with further
direction to join transferee station forthwith. H‘

' Sh. Vishal Arora, JA (EC: 33574959) presently posted in Pool Car Section is directed to look after the work of BMC,
Saket courts, New Delhi, in addition to his present assignments, till the joining of regular dealing namely Mshfiumgn
flhatt, IA,

- Sh. Kuntnl Chatterjee, JA (EC: 41544167) presently posted in the Administration Branch, South shall be first link to
iuoit after the work ol Pool Car Section in the absence of Sh. Visltal Arora, JA, Pool Car Section, South, Saket Courts, ___.5,,,_
New Delhi.

- Non-compliance of above said directions or immediately proceeding on leave shall be viewed seriously.
,_.._._..-_- --_---_..1;-_s.
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' 1:3 ‘ (LOKESH KUNIAR SHARMA) ___

‘ , Officer in-Charge (Adn1tt.)
’ ~ South District, Saltet Courts Complex

-c?’ New Delhi
gees 3 1&- ~.\F'3!

No.Admn./DJ-(S)-’P&T/SD/25! \\§" -- .s i"$0_$i'1 __ Dated, New outta the \'g\ 3 i \ '?§
Copy forwarded for information and necessary action:- _

1. The Ld. Principal District 8: Sessions Judge (l~IQs), Tis Hazari, Delhi. “
2. The Officer-ln-Chargets) concerned.

. The Officer-In-Charge, Computer Branch, South District.
. The Officer-In-Charge, CJM Office, South District.
. Personal Secretary to Ld. Principal District & Sessions Judge, South District.
The Drawing anti Disbursing Officer, South District.

. The AOJ (Administration), l—iQs, Tts Hazari, Delhi.
/87 Website Committee, HQs, Tis Hazari, Delhi.
9. The PRO, South District.
10. Dealing Official I LAYERS Seat, Tts Hazari Courts, Delhi.
11. Dealing Official, R&l Branch, South District for uploading on LAYERS.
12. Officials concerned.

\i;nt.r|:>t.~.t

13.Guard File. I

(LOKESI-I KUM./1'iR st-mRMA)1t'§r\’fW’
Officer In-Charge (Adrnn.)

South District, Saket Courts Complex
New Delhi
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